IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

"JODHPUR BENCH JODHPUR

' ORDER___SHEET

- APPLICATION NO____>._OF 199
Applicant(s) .

Respondent(s)
Advocate for Applicant(s)

Advocate for Respondent(s)
. ﬁotes of the Registry .

Orders of the Tribunal

’i“(_f(_?jj__ MrjeJ » Ke Kaushik,counsel for the applicént.
Mr .Vineet Mathur, counsel for the respOndents.

Heard the learned coungel for t’*e
parties.
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The - learned counsel for applicant wants to
withdrawg the present Application in view

of the CoOmmunication dated 1/4.10.19¢6
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and wishes to file a representation to
the respondents informing them abouths

4 : difficulties and problems in the matter.
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The application is gxr allowed tobe
esaal Sni0w ‘| withdrawn by the applicant. The same is

dismissed as hav ing been Wit hdrawn.However ¢
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the applicamt will make a representation

t0 the concerned au*-norztlas,’ as aforesaid,
and the respordents
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shall decide t! ne

same by a speaking order withim a period
of twO months,

No order as to costse.
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